
BEFORE THE NATIONAL GREEN TRIBUNAL AT PRINCIPLE
BENCH, NEW DELHI

EXECUTION APPICATION NO. 48 /2023
IN

ORIGINAL APPLICATION 427/2023 (IA NO 873/2023)

IN THE MATTER OF:

ASHOK KUMAR GAUTAM …DECREE HOLDER/APPLICANT

VERSUS

GOVERNING BODY MEMBERS OF PIYUSH HEIGHTS RESIDENTS

WELFARE ASSOCIATION & ORS. …RESPONDENTS
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NEW DELHI
DATE: 21.08.2024

RESPONDENTS
Through,

Counsel(s)
Sh. Mahavir Singh Chahar, Adv,

Ms. Panchajanya Batra Singh, Adv,
Sh. Himalaya Singh. Adv,
Sh. Dishant Kalra, Adv,

Ch. 426, S-BLOCK, DHC, NEW DELHI,
vcsadvocatesgmail.com.
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